FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR SHRINATHJI BUSINESS
VENTURE PRIVATE LIMITED OPERATING IN REAL ESTATE AT JAIPUR

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along | Shrinathji Business Venture Private
with PAN & CIN/ LLP No. Limited
CIN No: U45201RJ2011PTC037227
2. Address of the registered office 171, Officer Campus Extn. Sirsi Road,
Jaipur, Rajasthan, India— 302021

3. URL of website NA

4. Details of place where majority of fixed | Block- A, Guman Eternity at plot Nos.
assets are located GH-1 & GH-2, Subhash Nagar, Shastri

Nagar, Jaipur

5. Installed capacity of main products/ NA
services

6. Quantity and value of main products/

. . ) NA
services sold in last financial year

7. Number of employees/ workmen 0

8. Further details including last available | The details can be sought by sending
financial statements (with schedules) of | an email on
two years, lists of creditors are | cirp.shrinathji2024(@gmail.com and/
available at URL: or Virtual Data Room in accordance

with the provisions of the Code and
Regulations made thereunder.

9. Eligibility for resolution applicants | The detailed invitation for expression
under section 25(2)(h) of the Code is | of interest which shall include the
available at URL: eligibility for resolution applicants

under Sec 25(2)(h) of the Code can be
sought by sending an email on
cirp.shrinathji2024@gmail.com

10. Last date for receipt of expression of 02/12/2025
Interest

11. | Date of‘ issue of ‘pr0V151(')na1 list of 12/12/2025
prospective resolution applicants

12. | Last dqtq for sgbmlssmn of objections 17/12/2005
to provisional list

13. | Date of issue of final list of prospective 27/12/2025
resolution applicants




14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

01/01/2026

15.

Last date for submission of resolution
plans

31/01/2026

16.

Process email id to submit Expression
of Interest

cirp.shrinathji2024@gmail.com

17.

[Details of the corporate debtor’s
registration status as MSME. ]

NA

IP VIKAS KHIYANI
Resolution Professional
In the matter of ‘Shrinathji Business Venture Private Limited’

IP Registration No. IBBI/IPA-001/IP-P-02738/2022-2023/14194
Reg. & Comm Address: 910, 9th Floor, Ajmera Sikova, Opposite Damodar Park, Nityanand
Nagar, Ghatkopar West, Mumbai-400086

E/ cirp.shrinathji2024(@gmail.com/ cavikas.khiyani@gmail.com

Date: 17" November, 2025

Place: Mumbai

AFA Validity Date: 31/12/2025
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HINDUJA HOUSING FINANCE LIMITED
Registered office at 27-A, Developed Industrial Estate, Guindy, Chennai
600 032, Tamil Nadu. E-mail : auction@hindujahousingfinance.com
Contact Person - RRM Siddhartha Singh - 7891119990, RLM Dilip Singh - 9829700491,
CLM Yogendra Singh - 9521299560, CRM Preetam Singh - 7014034149
Demand Notice under Section 13[2] of the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002. The undersigned being the authorised
officer of HINDUJA HOUSING FINANCE LIMITED under the Act and in exercise of the powers
conferred under Section 13(2) of the Act, read with the Rule 3, issued Demand Notice(s) under
Section 13(2) of the Act, calling upon the following borrower(s) to repay the amount mentioned
in the respective notice(s) within 60 days from the date of receipt of the said notice. The
undersigned reasonably believes that the borrower(s) are avoiding the service of the demand
notice(s), therefore the service of the demand notice is being effected by affixation and
publicationas perthe Rules. The contents of the demand notice(s) are extracted herein below:
Borrower(s) /Co-Borrower(s) / Guarantor(s) / LAN / Sanctioned Amount | Demand Notice
DL/BDP/BDRP/A000000351. Sanctioned Amount Rs. 17,00,000/-. 1. Mr. LRI

Sameer Verma (borrower) 2. Mrs. Meenakshi Khanna (co Borrower) | R137/11;/5220%585&/

APPENDIX IV (SEE RULE 8(1)

(FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LIMITED ) POSSESSION NOTICE
Reg. Off: 6th Floor, B- Building ,Ganga Trueno Business Park, Lohegaon, Pune 411014 |_(FOR IMMOVABLE PROPERTY)

Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limited (formerly known as Poonawalla Housing Finance
Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously
known as Magma Housing Finance Limited and originally incorporated with name of GE Money Housing Finance Public Unlimited Company)
herein after referred as Secured Creditor of the above Corporate/ Register office under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security InterestAct, 2002 (hereinafter referred as the “said Act”) and in exercise of the powers conferred under Section 13 (12)
of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a demand notice below dated calling upon the below
Borrowers to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers conferred on him/ her under Section 13 (4) of the said Act read with Rule 8
ofthe said rules of the Security Interest Enforcement Rules 2002 on this12th Day of the November of the 2025.

The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be
subjectto the charge of secured Creditor the amount and interest thereon.

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.
Details of Property taken in possession are herein below.

GRIHUM HOUSING FINANCE LIMITED

GRIHUM

K g

BANARAS LOCOMOTIVE WORKS, VARANASI-221004

Tender No: EL/1246/W-1187 Date: 15/11/2025
E-TENDER NOTICE

Dy. Chief Electrical Engineer/Maintenance, BLW, Varanasi acting or and on behalf of
President of India invites open E-Tenders for the following work. SN. : 1, Tender No.:
EL/1246/W-1187, Name of Work : "Comprehensive Annual Electrical Maintenance of
Motors, Pumps and Electrical Panels at STP, IETP and Sewage Well plant of
BLW/Varanasi for a period of Two years." Approximate Cost Rs.: Rs. 56,50,680/,
Completion period : 24 Months, Earnest Money : Rs. 1,13,000/-, Tender opening
date and time : 05/12/2025 at 15:00 hrs.: For details and to participate e-tender
please visit Indian railways website www.ireps.gov.in.

PRO/BLWI/E-06 District Electrical Engineer /M.

HINDUJA
HOUSING FINANCE

blwvaranasi" Website:- www.blw.indianrailways.gov.in”

NPA Date: 05/11/2025 | Description of Secured Asset (Immovablae
A\ VASTU HOUSING FINANCE CORPORATION LTD Property): Schedule Of The Property Al that part and parcel of the EERUMEZANIZYE] SR NAME OF DESCRIPTION OF PROPERTY | POSSESSION| - DATECE AMOUNT IN
VHST Unit 203 & 204, 2nd Floor, "A" Wing, Navbharat Estate, property situated at Plot Bearing No. B Block 052-B, Part of Khasra No. 392, Situated at Ojasvi NOJ BORROWERS TAKEN DATE | pemaND NOTICE] DEMAND NOTICE (RS.)
Zakaria Bunder Road, Sewri (West), Mumbai 400015, Maharashtra. Green, Kahrani, Bhiwadi, Dist. Alwar, Rajasthan 301019, Admeasuring Area 240 Sg. Yards. OM | AllThat Piece And Parcel Of The Plot No Loan No. HL00062200000005041181 Rs.961532-
Bounded By — North: North West-Other Property, South: South West-Road, East: South East- M 112414 -05- y N . § !
HOUSING FINANGE CIN No.: UB5922MH2005PLC272501 Other bronaety Wosi:orth Esat Oltet Broverty 1| PRAKASH, 42 Krasa No. 66652 G Kaparce 12412025 (10-05-2025 e e o Ol yable o on 1010812028
HR/NCH/GURH/A000001474. Sanctioned Amount Rs. 21,30,000/-. 1 REZBIEZTE) fara, LISt codnpur. {rlerein Aiter undrec "hirty Two Ln'y) payable as on TS
POSSESSION NOT Mr./Bhup/endaréharma(horrower)z.Mrs.AnilaAnila (co-borrowe/r)a. Rs. 21,40,258/- DEVI|Referred As The Said Property) And along with interest @13.35 p.a. till the realization. &
Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation Mr. Rohtash Rohtash (co-borrower) | NPA Date: 05/11/2025 |ESLLNE/ANVPAVE) Boundaries Of The Plot North:-Plot No. Loan No. LAP0062200000005041592 Rs.354360/-
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him ] Description of Secured Asset (Immovable Property): All that part and parcel of the property 41 South:-Plot No. 43 East:-Other (Rupees Rupees Three Lakh Fifty Four Thousand
under section 13 (12) read with Rule 9 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon situated at Khasra No. 157, Wake Village Hasanpur, Sub-Tehsil Tapukada, Dist. Alwar, Khasra Land West:-Way Area 225 Sq. Three Hundred Sixty Only) payable as on 10/05/2025
the borrowers mentioned herein below to repay the amount mentioned in the respective notice within 60 days from the date of Rajasthan 301707. Admeasuring Area 604.72 Sq. mtr. Bounded By — North: Property of Yds. along with interest @ 15.35 p.a. till the realization.
receipt of the said notice. The borrowers having failed to repay the amount, undersigned has taken possession of the property Kishan, South: Property of Prabhakar Dayal, East: Road 95 fts., West: Khet of Mahend Sdl- Authorised Offi
described herein below in exercise of powers conferred on me under Section 13(4) of the said Act read with Rule 9 of the said rules ; S awithi ; . . - Authorise icer
on the date mentioned below. The borrower and guarantor in particular and the public in general is hereby cautioned not to deal gg;:?roovni 2%%2’;@?;esﬁgxéseeg}?]g?g:tUh/eSp%ﬂg?ﬁ;m;ﬁﬁ&dﬁnf%mtgrll?:;sosvm gg FE)Iatced..J?SDHP;J(I,!Z;RAJASTHAN) Grihum Housing Finance Limited .
with the property and any dealings with the property will be subject to the charge of the Vastu Housing Finance Corporation Limited | - |2yen " after expiry of 60 days from the date of issuance of notice U/s. 13 (2) dated ated: fo.17. (Formerly known as Poonawalla Housing Finance Limited)
Branch foran amount mentioned as below and interest thereon, costs etc. mentioned above as per the provisions of Securitization and Re-construction of Financial
SN Name of Borrower, Date & Amount of Description of Property Date & Type of Assets and Enforcement of Security InterestAct, 2002
Co-Borrower and LAN No. Demand Notice P i Date: 18.11.2025 Place: Rajasthan  SD/- Authorised Officer FOR HINDUJA HOUSING FINANCE LIMITED
Allthat part and parcel of North Part Of Plot E AC[;'\TI’;AI%JR'-I‘_\ ADITYA BIRLA CAPITAL LIMITED
1 i -May- No. 102 Khasra No. 2777. 2791, 2781/2, Registered Office : Indian Rayon Compound, Veraval, Gujarat - 362 266.
Jahid Khan 22-May-25
Rukma Bano Rs. 588104/-& | 2779/2 "balajiViharj; Village Mundru Tehsil Symbolic m MR SOCUl Corporate Office : 12th Floor, R Teck Park, Nirlon Complex, Near Hub Mall, Goregaon (East) Mumbai-400 063, MH.
LAN: HL0000000073063 | Rs. 308892/~ | PAREShOPLE SCEEr Bapinar Ve Bee | Possession INVITATION FOR EXPRESSION OF INTEREST FOR DEMAND NOTICE
. _May- ' , , aken on
&LAN:LP0000000116408 | ason 13May-25 | gjyar, Srimadhopur, Sikar, Rajasthan, | 11.11.0095 SHRINATHJI BUSINESS VENTURE PRIVATE LIMITED UNDER SEC 13(2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY
332712. Boundaries: North: Plot No. 101, Under sub ?Ft?ERf«“]NG ||NtRE3A6|/-\ Efsﬂ'{ AITE |AT JAlF’dUE*;? kruntcy Board INTEREST ACT, 2002 (“THE ACT”) READ WITH RULE 3 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“THE RULES")
South : South Part Plot No. 102, East : Other (Under sub-regulation (1) of regulation QF the Insolvency and bankruptcy Foar Onaccount of the amalgamation between Aditya Birla Finance Ltd. and Aditya Birla Capital Ltd. vide the Scheme of Amalgamation dated
Land, West: - Road 20 Ft Wide of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) ) ) )
, : Isc RELEVANT PARTICULARS 11.03.2024 duly recorded in the Order passed by the National Company Law Tribunal - Ahmedabad on 24.03.2025, all SARFAESI
2 R h Joshi 29-May-25 All that part and parcel of Lakdwas, Gram Symbolic " ) actions initiated by Aditya Birla Finance Ltd. in relation to the mortgaged property mentioned, stands transferred to Aditya Birla Capital
amesh Joshi Y Panchatat Lakdwas, Panchayat Samiti| p, : 1 [Name of the corporate debtor along with | Shrinathji Business Venture Private Limited ltd., the amalgamated company.
Juli Joshi Rs.947898/-& | Girwa, Near Uday Sagar Lake Udaiplr| ' ooooooon PAN & CIN/LLP N CIN No: U45201RJ2011PTC037227 o - : ~ itva Birla Capital Limi in exerc
Himmat Jain Rs. 334344/- Rainath 31300V3 Adg > 12”00 taken on f’- - d = - Accordingly the undersigned being the Authorized officer of Aditya Birla Capital Limited (ABCL) under the Act and in exercise of powers
LAN: LPO0O00000012859 | as on 13-May-25 ngfis ondaries N Ort?_eggzgn%t Ram | 12-11-2025 2 | Address of the registered office 171, Officer Campus Extn. Sirsi Road, Jaipur, conferred under Section 13(12) of the Act read with the Rule 3, issued Demand Notice(s) under Section 13(2) of the Act, calling upon the
& LAN: LPOO00000064778 Lalji, South : House Of Kaniram Joshi, East: Rajasthan, India— 302021 following borrower(s) to repay the amount mentioned in the respective notice(s) within 60 days from the date of receipt of the said notice.
- Publi i 3 | URL of website NA The undersigned reasonably believes that borrower(s) is / are avoiding the service of the demand notice(s), therefore the service of notice is
Bada, West: Publil Way 20ft Wide
] - ) being effected by affixation and publication as per Rules. The contents of demand notice(s) are extracted herein below:
All that t and | of Patta Deed . - - . 4 L . N N . .
3 Balu Singh 18-Jul-25 at part and parce’ ol Fatta beec| o mholic 4 |Details of place where majority of fixed  (Block- A, Guman Etemity at plot Nos. GH-1 & In connection with the above, Notice is hereby given, once again, to the said Borrower’s / Legal Heir(s) / Legal Representative(s) to pay
g N0.80049, Khasara No. 49 of Khol Kheri : assets are located GH-2, Subhash Nagar, Shastri Nagar, Jaipur s X ‘ L " J i '
Ashok Bai Rs. 645161/- Teh. Pachpahad, Jhalawar, Rajasthan ,| P on - - : : : to ABCL, within 60 days from the date of the respective Notice/s, the amount indicated herein below against their respective names,
LAN: LPO000000162193 ason 09-Jul-25 | 326512 , area, 2015 sqft,. Boundaries:|  takenon 5 |Installed capacity of main products/ NA together with further interest as detailed below from the respective dates mentioned below in column (d) till the date of payment and / or
North: - House of Ganga Ram, South :| 13-11-2025 services realisation, read with the loan agreement and other documents / writings, if any, executed by the said Borrower's. As security for due
House of Bharat Singh, East : House of 6 |Quantity and value of main products/ NA repayment of the loan, the following Secured Asset(s) have been mortgaged to ABCL by the said Borrower’s respectively.
Ruppan Singh, West: - Common Road. services sold in last financial year S Name and Address of Demand Noti Description of Inmovable
Mangi Bai 20-May-25 All that part and parcel of Patta No. Jwr Symbolic 7 | Number of emplovees/ workmen 0 N; e T DaiegNPAODI:tee p! Property
4 Pawan Kumar Rs. 443494/- 59530, Kasra No. 579,Koli, Near School, Po ion ploy . P
Gopal Tanwar ason 13-May-25 |Jhalawar, Rajasthan - 326022| takenon 8 | Further details including last available | The details can be sought by sending an email 1. M/s. Deepak Gupta, Thorugh Its Proprietor Mr. Deepak Kumar
Narayan Singh admeasuring 1200 Sq.ft. Boundaries: 1311.2025 financial statements (with schedules) of |on cirp.shrinathji2024@gmail.com and/ or Virtual Gupta, A-116, Awadhpuri, Near Mahesh Nagar, Lal Kothi, Jaipur-
Chouthmal H(O)Lt:e " gr?;?ﬁn g{ E’g;’g" ﬁgjsldéfszgagﬁ two years, lsts of creditors are available | Data Room i accordance with the provisions 302015, Rajasthan. Also At: Mis. Deepak Gupta, Thorugh Its
LAN: MHLO00000174669 L e et atURL: of the Code and Regulations made thereunder. Proprietor, Mr. Deepak Kumar Gupta, Plot No. 30-d, Narayan Vihar, All That Piece And Parcel Of The
; 9 | Eligibility for resolution applicants under | The detailed invitation for expression of Block-o, Phase-1, Sector-51, Village-asarpura, Bhankrota, Tehsil - :
5 i . ; : ) Plot No. 30-d, Having Area
Chetan Kumar Vaishnav 23-Jul25 Aoinet ga\;ltlggiPS;;‘TL?{";;:;“"(#S‘?;?; Symbolic section 25(2)(h) of the Code s available ~|interest which shall include the eligibilty for Sanganer, Ajmer Road, Jaipur - 302029 1241.2025 | y1cociring 444,55 S qg Vds
" HPOOSOV(V)ES(I)OQOO - Rs. 994543/- TehsilKishangarh, Ajmer, Rajasthan - Possession at URL: resolution applicants under Sec 25(2)(h) of 2. Mr. Deepak Kumar Gupta, S/o. Mahesh Kumar Gupta, A-116, & Narayan Vihar Block-o. Phase-1.
: 5 ason 09Juk25 | 305805 "area 154 Sq.Yard. Boundaries: 1;5‘;?2825 the Code can be sought by sending an email Awadhpuri, Near Mahesh Nagar, Lal Kothi, Jaipur-302015, Rajasthan, 03.11.2025 Sector-51 \}illage-ésarpura)
North: - Sarvajanik Rasta, South : T on cirp.shrinathji2024@gmail.com 1 M-9782819180 Email — Deepakbalaji508@gmail.com Also At: Mr. Total Ofs. Ganat ura’ Bhankrota. Tehsil —
Sarvajanik Rasta, East : House of 10 | Last date for receipt of expression of interest | 02112/2025 " | Deepak Kumar Gupta, Slo Mahesh Kumar Gupta, Plot No. 30-d,|  Dues Amt, | Z8theRe, el
Rameshwar and Shanker Lal, West: - . P— Narayan Vihar, Block-o, Phase-1, Sector-51, Village-asarpura, | Rs. 4591834 | ooarc, Almer Road, Jaipur,
House of Sanwardas/Moduram. 11 | Date of issue of provisional list of 1211212025 Bhankrota Tehs’iI—San aﬁer A'meerad Jai ur—’302029 ! - A9, Having Boundaries As: East -
prospective resolution applicants ' ganer, A ;Jap : ason Road 40 Ft. Wide, West - Plot Of
Date :18.11.2025 Authorised Officer 12 | Last date for submission of obieclons o | 17/12/202 3. Mrs. Poonam, C/o Nanu Ram, A-116, Awadhpuri, Near Mahesh|  11.11.2025 Others. North - Plot No. Sc-1 And
Place : Sikar/ Udaipur/ Jhalawar/ Ajmer Vastu Housing Finance Corporation Ltd ?S\si ia: |0”r st‘u mission of objections to S Nagar, Lal Kothi, Jaipur-302015, Rajasthan M-9352836810 S¢-2 S’outh—PIot No zé
Pro sov al s — . Also At: Mrs. Poonam, C/o Nanu Ram, Plot No. 30-d, Narayan Vihar, ’ :
13 Datel of issue fl{fflﬂa| list of prospective  [27/12/2025 Block-0, Phase-1, Sector-51, Village-asarpura, Bhankrota, Tehsil —
IndiaShelter POSSESSION NOTICE resolution applicants Sanganer, Ajmer Road, Jaipur - 302029
wome toans LINDIA SHELTER FINANCE CORPORATION LTD. FOF},'I‘P(’)"‘P’lé)Q/TAYBLE 14 | Date of issue of information memorandum, [01/01/2025 LoanAc No. ABJAISTS000000668218
evaluation matrix and request for resolution With further i itional | h cularl - veD Noti -
REGD: OFFICE:- PLOT-15,6TH FLOOR, SEC-44, INSTITUTIONAL AREA, GURUGRAM, HARYANA-122002 plans to prospective resolution applicants With further interest, additional Interest at the rate as more particularly stated in respective Demand Notices dated mentioned above,
- - - - - - 15 | Last date for submission of 31012026 incidental expenses, costs, charges etc incurred till the date of payment and / or realization. If the said Borrower’s shall fail to make
Whe’eizr The U{‘f’e’?'gnzg B}:'"g The A‘,‘“‘°"fs|f_d Ofﬁ,c‘f:\()f The;\?]dlz the“e’ Finance And |C°’P°’a:°"2'-‘d2r as | ? e °|r submission 0 paymentto ABCL as aforesaid, then ABCL shall proceed against the above Secured Asset(s) / Immovable Property (ies) under Section
Under The Securitisation AndReconstruction OfFinancial Assests And Enforcement (security) Interest Act, 200 resolution pians . . — . 13(4) of the said Act and the applicable Rules entirely at the risk of the said Borrower’s / Legal Heir(s) / Legal Representative(s) as to the
And In Exercise Of Power Conferred Under Section 13(12) Read With Rule 3 Of The Security Interest 16 | Process email id to submit Expression cirp.shrinathji2024@gmail.com costs and consequences
(enforcement) Rules,2002,issued A Demand Notice On The Date Noted Against The Account As Mentioned of Interest h idB q o/ L 3 I Heir(s)/ Leaal R . hibited underth idA ferthe af idS dA
Hereinafter, Calling Upon The Borrower And Also The Owner Of The Property/surety To Repay The Amount T Detats ol = m e said Borrower's / Legal Heir(s) / Legal Representative(s) are prohibited under the said Act to transfer the aforesaid Secured Asset(s)
Within 60 Days From The Date Of The Said Notice. Whereas The Owner Of The Property And The Other Having [Details of the corporate debtor's /Immovable Property(ies), whether by way of sale, lease or otherwise without the prior written consent of ABCL. That please note that
Failed To Repay The Amount, Notice Is Hereby Given To The Under Noted Borrowers And The Public In General registration status as MSME] this is a final notice under Sec. 13(2) of the Securitization & Reconstruction of Financial Assets & Enforcement of Security Interest Act,
That The Undersigned Has Taken Possession Of The Propertyfies Described Herein Below In Exercise Of The VIKAS KHIYANI 2002 (54 of 2002). Needless to say, that ABCL shall be within its right to exercise any or all of the rights referred to above against the
Powers Conferred On Him/her Under Section 13(4) Of The Said ActRead With Rules 8 & 9 Of The Said Rules On Resolution Professional borrower(s) entirely at their risk, responsibility & costs. sdl-
The Dates Mentioned Against Each Account. Now, The Borrower In Particular And The Public In General Is In the matter of ‘Shrinathji Business Venture Private Limited’ ) . Authorised Offi
Hereby Cautioned Not To Deal With The Propertyfies And Any Dealing With The Propertyjies Will Be Subject To IP Registration No. IBBI/IPA-001/IP-P-02738/2022-2023/14194 Place : Jaipur, Rajasthan § . ut orised Ofticer
The Charge OfIndia Shelter Finance Corporation Ltd For An AmountMentioned As Below And Interest Date: 17th November 2025 Reg. & Comm Address: 910, 9th Floor, Ajmera Sikova, Opposite Date : 18.11.2025 Aditya Birla Capital Limited
SL [Name of The Borrower/ Description of The Charged | Dt of Demand Date of Place: Mumbai Damodar Park, Nityanand Nagar, Ghatkopar West, Mumbai-400086
. 4 E/ cirp.shrinathji2024@gmail.com/ cavikas.khiyani@gmail.com
NOJ)Guarantor (Owner of The Imortgaged Property(all The |Notice, Amount Possession AFA Validity Date: 31/12/2025
Property) & Loan Account Part & Parcel of The Due As On D_ate of Y :
Number Property Consisting of) Demand Notice Possession Notice (For Inmovable Property) Rule 8-(1)
1. |MR./MRS. Chandani, MR/ All piece and parcel of|DEMAND NOTICE | 17/11/2025 \Ii\{ge))r(?ﬁ:sL mng;ndedrsigtgedSbeing th? Auth%riéed Ofﬁtcertof IIFfLFHome |F/i\nan::e Liénétefd (Formetrlyf lénownta? Indiatllrlfolygozlouzing Finance
. : : - " . 2 under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act and in exercise
mgg hsn:.:}(:?hs?.:;%hs‘ig ?\./Iar Eﬁ;fgm'ﬁ'ohofgﬁls %I(o)t Sgiif:ua; ;‘;0577%%%?3 " GOVERNMENT OF TAMILNADU orf pzwehrs cor:jfegf?d undferhsection 13(12) r%adBwilh Rult/eCS OEfl the Security Interezt r(1Enf<>rcberlnent) Rules 2?102, a Demand Noticeh wai issued by
: I " . ; . ol the Authorise: icer of the company to the Borrower/Co-Borrowers mentioned herein below to repay the amount, notice is hereby given to
&_MR-I MRS. Ravi Singh village Gangapur city Near |(Rupees Five Lakh COMMISSIONERATE FOR WELFARE OF THE DIFFERENTLY ABLED the borrower and the public in general that the undersigned has taken possession of the property described herein below in exercise of pow-
ikarvar adam Meel Gangapur city Distt. | Seventy Thousan No.05, LADY WILLINGDON COLLEGE CAMPUS, KAMARAJAR SALAI, CHENNAI-600 005. ers conferred on him under Section of the said Rules. The borrower in particular and the public in general are hereby cautioned not to
Sik: Padam Meel G ity Distt. [ S ty Th d 3 3 X ferred on hi der Section 13(4) of the said Rules. The b i icul d the public i | hereb ioned
Reside At: Ward No. 40 Padam |Sawai madhopur Rajasthan |Eight Hundred Fifty deal with the property and any dea]ings with the property will be subject to the c_har?e of IIFL HFL for an amount as mentioned herein under
Mill Ke Pass,Rajeev Coloni Admeasuring Area 30 x 40 :|Three Only) due as Roc.No. 3726 /A&A/RIGHTS/2025 TENDER NOTICE Date : 09.10.2025 with interest thereon."The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, If the borrower clears the dues
Gangapur City, Sawai Madhopur | 1200.00 Sq.ftor 33.33 Sq.yards | on 10.07.2025 - of the "IIFL HFL" together with all costs, charges and expenses incurred, at any time before the date fixed for sale or transfer, the secured
322201 Rajast,han BOUNDARY:- East-Road 10' togetHer with Bids are invited from potential bidders for supply of Assessment and Therapy equipment |assets shall not be sold o transferred by "HIFL HFL" and no further step shall be taken by "IFL HFL" for transfer or sale of the secured assefs.|
(LASWCLLONS000005036769 | West- Gali 3' Then Nazruddin & |interest from to 14 sub divisional OSC's across the districts of Krishnagiri, Kancheepuram, Namakkal, N(as")}%g_fggfrgx;‘(’:;,er Description of the Secured Asset (Immovable Property) TOtaIIJl?eust?}?a; fmg gea;eagg Eg;esgsf
IAP-10075291) . Ram Ji Mali, North-House Of|11.07.2025 and Tiruvannamalai, Chengalpattu and Ranipet through the e-procurement portal. The complete Legal Hier's ﬁ[‘,_";g;%’;igz anf\é),?,recaeslfrfi;ge g nysbqe a”E% Pa}?,a’“rﬁ' 8%%';32’2 Rs.274190)- Rup.ees Twol Notice | sion
Branch Office : Sawai Hafiz Khan(Doctor Sab), South- | other charges and details are available on the department website www.scd.tn.gov.in as well as on the tender Wir. Ramesh Nirs. Kall Bai | Richkidiya,Village Dhakiya, District Kota, Rajasthan-326520-India. Area| __ Lakh Seventy Four | 4a.0a.[ 4311/
Madhopur H/o Devka Mali cost till the date of X . Ramesh Milk (Prospect | Admeasuring (In Sq. Ft: Property Type: Land_Area, Built_Up_Area, | Thousand One Hundred | 925 | 2025
the payment. website-tntenders.gov.in No IL10482196) Carpet_Area Property Area: 570.00, 412.00,350.00 Ninety Only
Bids shall be submitted only through the e-procurement portal at http://tntenders.gov.in Mr.Jagdish Bairwa Mr.Gopal | Al that piece and parcel of the property bearing Patta No. 5541, Missal| o yescaci p10cos Two
2.|MR.MRS. SANGITA & All Piece And Parcel Of Plot No- 3 | DEMAND NOTICE | 13/11/2025 ) ) . o Mrs. Kamla Bai Gopal Milk | No. 132, Khasra No-378,379,228,227,227 Area Measuring 960 Sq Ft.,| ™4 "o m”yp?ﬁo ") 11.08-| 13111/
MR./MRS. JITENDRAKUMAR |, Harijan Colony, Teh-|12.11.2024 Project Director — TN RIGHTS /Commissioner, Commissionerate for welfare the Jagdish Contruction | Situated At Village Dholara, Bundi, Rajasthan-323001-India. Area Adm. (In| .. -E20 =V i 4 1 9095 | 2025
Reside At: Mela Madan Ke Panchpahad Bhawanimandi, |Rs. 10,53,716/- Differently Abled, Chennai-600 005 reserves the right to accept or reject the tenders without (fros 6%"2‘3’;;’ 20 Pt Properly Type: Land_Area, Buit_Up._Avea Carpel_Area Property) " iner'si only
Pass Umrav Singh Mohalla Jhalawar Rajasthan Pin 326502 | (Rupees Ten Lakh assigning any reason. - —
Harijan Basti Ward 20 Admesuring Area 12x40 Ft.= 480 | Fifty Three Project Director — RIGHTS / M,\’/irUdé'nChSm\‘l?r All that piece and parcel of the property bearing Patta No 25, Upreda, T#s.SiSﬁqu{h%up_Fﬁs 25-04- 13111/
Bhawanimandi Sq Ft. Boundary:- East-Raju|Thousand Seven DIPR/ 6191 /TENDER/2025 Commissioner for Welfare of the Differently Abled (prsés eac, ﬁo Bhilwara, Rajasthan 311408 Area Admeasuring (In Sq. Ft.): Property Thgefsa,fd Four undrriﬁ 2025 | 2025
Jhalawar Rajasthan 326502 & |house,West-sunny house,North- | Hundred Sixteen 978534) Type: Land_Area, Built_Up_Area Property Area: 510.00, 510.00 Seventy Nine Only
Plot no 3, Harijan Colony Teh- | aam rastha,South-Gali sanitation | Only) due as on Althat oi >
: ; ) " piece and parcel of the property bearing Patta No 30,Book No 124,|  Rs.388886/- Rupees
Panchpahad Bhawanimandi 09.11.2024 together . Raju Mali Mrs. ’ﬁg‘a Khasra No. 1139, Village Fathegarh, Sarwar, Dist. Ajmer, Rajasthan. | Three Lakh E\ght)? Eight | 13-05-[13/11/
Jhalawar Rajasthan 326502 with interest from . = ™ ()(wggggf © 1305412 - India Area Admeasuring (In Sq. Ft.): Property Type: Land_Area, | Thousand Eight Hundred | 2025 | 2025
( LA32CLLONS000005065414/ 10.11.2024 and IDFC FIRST Bank Limited S — Carpe_Area, Buili-Up_Area Properly Area: 1001.00, 400.00, 516.00 Eighty Six Only
AP-10156778) other charges and . . . . ; - Mr. Shravan Kumar Al that piece & parcel of the property bearing Patta No.38,Book No 25, |Rs.518996/- Rupees Five
Branch Office : JHALAWAR cost till the date of (erStWhtllle'? apital FIII'BtFI&IrE:g.‘g_,raBmalkgaLl_na.ttez with IDFC Bank Limited and Bank Mrs. Santosh Vill. Chak 6 BIm, Tehsil Srivijaynagar, District Sriganganagar, Rajasthan, | Lakh Eighteen 1Phousand 11-08-|13/11/
the payment. presently known as ank Limited) (Prospect No 335704,India Area Adm. (In Sq. Ft): Property Type: Land _Area,|Nine Hundred Ninety Six | 2025 | 2025
CIN : L65110TN2014PLC097792 1L10413291) Carpet_Area, Built-Up_Area Property Area: 2625.00, 1420.00, 1767.00 Only
3. |MR./MRS. MUNNA BAI & All Piece And Parcel Of Patta No | DEMAND NOTICE | 13/11/2025 Registered Office: - KRM Towers, 8th Floor, Harrington Road, Chetpet, Chennai- 600031. Mr. NanﬂbihaRri Mk Ramléet_ ﬁll thza314pi?\‘ce anGd ptargelhof }hf/ ,ﬁmPegy bzariBg 1P‘a%taB No. 45R6"Kr{ﬁsm RS'ZQLG%% ngpeses Two 11-08- 13111
. 3 - 01. . . eena Mrs. Ramkanya Bai | No. 234, Near Govt. School, Village Boradi, District Baran, Rajasthan, akh Ninety Six -08-
geRsi/ngAts- ;};‘r‘,’:ﬁ:nTNKSH ;2?3;?1 a?r?mGUd(judgathara; ;l;i 0;:227%%59/_ Tel - #9144 4564 4000 | Fax: +91 44 4564 4022 (Prosrect No 325205 - India Area Admeasuring (In Sq. Ft.): Property Type: Land_Area, | Thousand Six Hundred | 2025 | 2025
MohaIIaGrém - Guda . Gram Samiti)f Bhawani Méndi distriz):/t N (deees Four Lakh 1L10425374) Carpet_Area, Built-Up_Area Property Area: 1200.00, 550.00, 647.00 Thirty One Only
Panchyat - GudaPanchayat hal Rajasthan 326512 | Ti Mr. Latif Mohammad [ Al that piece & parcel of Kramank 161, Plot No. 126, Khasra No. 2540/ | Rs.443275/- Rupees
S:rr:'ﬁtiy-thavyari l\;algr?diaDyiasltrict . ider‘nae‘;’:l:’ringaJAaia:anfsﬁ Gssq,:t: T\r,;/gggr?;\'ﬁ?ee Mrs. Shabana Bee Muskan | 2443, Situated In Village Baswara, Tehsil & District Banswara, Rajasthan, | Four Lakh Forty Three | 21-06-|13/11/
Jhalawar, Rajasthan 326512 & |BOUNDARY:- East-Mehran |Hundred Sixty Nine The following borrowers and co-borrowers availed the below mentioned secured loans from IDFC FIRST Prospect No IL1OHE82T3 | Balk U, A Garel Arem Prapery Araa 2400100, 141000, 1524 00" | " Seventy P Oy . 2025 | 2025
Patta No 79830, Gram - Guda, | Singh / Udai Singh, West-Sobha | Only) due as on Bank Limited (erstwhile Capital First Limited, amalgamated with IDFC Bank Limited and presently — — — Nt Ao e
Gram Panchyat - Guda Ram / Dayaram, North-Aam |10.01.2025 together Lo ! . Mr. Sultan Mrs. Sunita | Al that piece and parcel of Patta No. 42, Book No. 624, Area Measuring | Rs.250336/- Rupees Two
Panchayat Samiti - Bhawani Rastha. South Sh;,am Singh / with interest from known as IDFC FIRST Bank Limited) The loans of the below-mentioned borrowers and co- borrowers have “{Prospect No 1303557522 rta SuRJateE\ gt Vill. Lakhalsar,s Nogar, EanumanTagath RzgasAthan Lakh Fifty Thousands 1:;16(212- 1230%/
- , - i : : i - -Indi i LFt): h 3 ,| Three Hundred Thirty Si
Mandi Distict - Jnalawr, Dungar Singh 1012025 and beeg,tlsecumfdt:y the m‘:ﬂgalge of their feSF;eCt'V: Efzpsn'es- As theyl ha‘t’ﬁ fa'l'e" o adhelre t‘?f,th; te”’I“; Aa"d IL10487265) | Caret Aves Prosor Ao 1057 . 255000, 7700 - | ey
ajasthan other charges an conditions of the respective loan agreements and had become irregular, their loan were classified as as T All that piece and parcel of the property bearing Patia No 90, Ghatol| Rs.1029889/- Rupees
(HL12RNLONS000005074523/ cost till the date of per the RBI guidelines. Amounts due by them to IDFC FIRST Bank Limited (erstwhile Capital First N&G”ﬁggl’(a'a' ’g'rrg's";z"':‘ta Ward No 09, Kalal Mohalla thmgrar[y, Bansvgara, Rajasthan, India, | Ten Lakh T_wenty?\line 21-05- [13/11/
AP-10178588) the payment. Limited, amalgamated with IDFC Bank Limited and presently known as IDFC FIRST Bank Limited) are No IL10528539) 327023 Area Admeasuring (In Sq. Ft): Property Type: Land Area, | Thousand Eight Hundred | 2025 | 2025
Branch Office : Jhalawar . . ) . . . ) . Built_Up_Area, Carpet Area Property Area: 1280.00, 896.00, 627.00 Eighty Nine Only
mentioned as per respective notices issued more particularly described in the following table and further - All that piece and parcel of the propery bearing Pata No. 45, Misal No
4. |MR/MRS. Kali Bai & All Piece And Parcel Of Khasra | DEMAND NOTICE | 13/11/2025 interest on the said amounts shall also be applicable and the same will be charged as per contractual rate M’-Bsa*i‘YT?;C"{'gfb%Z’rkya 2(145) Khasra No-110, Area Admeasuring 1575 Sq Ft, Gram Isan.chayat- Rs.508450/- Rupees Five | 14.08. | 1311/
MR,/ MRS. Bablu No 2286, 2267, 2269, 2270, |14.07.2025 with effect from their respective dates. (ProspectNo  [Amel Vilage Prempura, Distict Bundi, Rajasthan-$23022.India. Area | Lakh Eight Thousand | 5025 | 202
Reside At : Medical College Ke |2271, 2272, 2280, 2281, |Rs. 2280463/ L10542506) ég’r‘;?sx;g‘gér'gpsgy Fu): Property Type: Land_Avea, Buit Up_Area, | Four Hundred Fifty Only
Piche Kasa Radi Dist Jhalawar | 3693/2287, Plot NoA-3(A),Phusp | (Rupees Twenty Sr Loan Type of Section 13 (2) Outstanding amount as = m — e -
f : f e ; . Ny : Mrs. Arseeda Mr. Harun | All that piece and parcel of the property bearing Khasra No. 745, Khanpur | Rs.576783/- Rupees Five
Raj 326001 CONT.9358397405 | Vihar Awashiya Colony,City-| Two Lakh Eighty No. Account No. Loan Notice Date | per Section 13 (2) Notice NI Ian Khan Mrs. Farah |Mewan' Village, Tehsil  Kishangathbas,  Khairthal-Tjara. Distrct | —Lakh Seventy o | 12:08-| 131111
& Khasra No Jhalawar, Raj 326001.Thousand Four Arseeda Milk Dairy | Rajasthan-301405 Area Adm. (In Sq. Ft): Property Type: Land_Area, | Thousand Seven Hundred | 2025 | 2025
g2282%5221327Eﬁ23f569é§/22720é§2'37|1,2’37 EOEND/SﬁYE%st-i?us'\T AO1f ?rl;lndreod |SI)X3/ 1 99760584 LOAN AGAINST PROPERTY 24.10.2025 16,93,582.60/- (Prospect No IL10603671) | Carpet_Area, Built_Up_Area Property Area: 4778.00, 714.00, 840.00 Eighty Three Only
2280,2281, ;Plot No| Rathore Sahab,West-Plot No ree Only) due as : M. Katar Singh Mr. Mejar | Al that piece and parcel of i i
y N - 1. . 3 g piece and parcel of the property bearing Patta No. 09, Book No. |Rs.507744/- Rupees Five
,é-\:-3|(A) Iéhtuspj r\]/l?arAW;Shlya izugt N?ﬁ%vh\'ﬁ%hﬁ'myo/\'z & ton 1?'1.08.2%%5 NAME OF BORROWERS AND CO-BORROWERS : 1. PAPPU LAL SUMAN 2.MANJU BAI Singh Mrs. gatvir Koqu 63, Village Surawali, Tehsil Pilibansga, Dis)trict Hanumangarh, Rajasthan-| Lakh Seven Tr?ousand 1220g§ 12301221
olony,City- Jhalawar, Raj -3,South- ide Roal ogether wi . (Prospect No 335802 Area Admeasuring (In Sq. Ft): Property Type: Land_Area,| Seven Hundred Forty
326001 CONT.9358397405 interest from PROPERTY ADDRESS : ALL THE PIECE AND PARCEL OF HOUSE HAVING PLOT AREA 59.58 SQ. 1L10611048) Carpet_Area, Built_Up_Area Property Area: 1804.00, 328.00, 386.70 Four Only
(LA32VLLONS000005088399/ 11.08.2025 and YDS., SITAUTED AT SURVEY NO. 13, SANTOSHI NAGAR, KACHCHI BASTI, KOTA, RAJASTHAN- Mr. Om Prakash Mr. Puran | All that piece & parcel of the Patta No. 05, Book No. 09, Area Adm. 1800 | ~ Rs.328352/- Rupees
SP-10hZ1OZ’ﬁ§70) Jhal othftzrfﬁf:ﬁrgsstandf 324009, AND BOUNDED AS:- EAST: ROAD, NORTH: ROAD AND HOUSE OF MUNA BHAI, WEST: Ram I\(IF;S. Girdatvari Cattle IS%..FL ;/glgsggo%ranaAgehsizlNogar, Ipti)strig Hagum_lgngarhl_, joas}‘han, ThreTehLakh Tl\jn/_?ﬂty Eight 1216%- 1236/;;/
ranci ice © alawar costu e gate O . rospect No ndia, rea m. (In Sq. FL.): Property lype: Land _Area, ousan ree
the payment. NALASOUTH: NALA AND HOUSE OF BAJ MOHAN 1L10611151) Built_Up_Area, Carpet_Area Property Area: 1800.00, 672.00, 571.00 Hundred Fifty Two Only
Sr Loan Type of Section 13 (2) Outstanding amount as Mr. Budhram Mrs. Satya | All that piece and parcel of the property bearing Patta No. 46, Book No. | Rs.299502/- Rupees Two
5. | MR./ MRS. RAJWATI W/O All Piece And Parcel Of PATTA| Demand Notice : 12-11-2025 No. Account No. Loan Notice Date per Section 13 (2) Notice Budhram Dairy And Milk 43, Village 13 Apdb, Vijaynagar, District Sriganganagar, Rajasthan- Lakh Ninety Nine 12-08- 13111/
LILU RAM & MR./ MRS. LILU |NO. 004 BOOK NO. 009, |17-NOV-2023 (Prospect No 335701 Area Admeasuring (In Sq. Ft): Property Type: Land Area, | Thousand Five Hundred | 2025 | 2025
RAM S/O BODHNARAY-AN VILLAGE T JEROLI -GRANi Rs. 1303646/- 2 102324758 LOAN AGAINST PROPERTY 11.10.2025 6,03,842.62/- 1L10633929) Carpet_Area, Built_Up_Area Property Area: 2700.00, 1048.00, 1233.00 Two Only
i - _ ) | i . Mrs. Birja Devi Mr. Al that piece and parcel of the property bearing Patta No 331, Ridmalsar | Rs.240396/- Rupees Two
?:Islé(g)eLiA}ALv-l\—liglel%\lgglh\ﬁA E:NNC%Q\/(X{I'ASTAMITI J_ETIE%I?. A E’zﬁﬁfﬁrgg irteen NAME OF BORROWERS AND CO-BORROWERS : 1.RAJESH GOPAL 2.SUGNA BAI Rajender PraNsad X\élage, Padam;l)urgehsillz, Shrgangnaga_lr_ Distri(Lzl, Rdajisthan€35061 /(\rea Lakh Forty Thgusand 122032 12%/;;/
. ! . rospect No measuring (In Sq. Ft.): Propel e: Land_Area, Carpet_Area,| Three Hundred Ninet
RAASTHANSO111Cly | TEHSIL — TUARA, DISTT —|ThousandSix PROPERTY ADDRESS : ALL THAT PIECE AND PARCEL OF THE PROPERTY SITUATED AT PATTANO. CroEas | Boon g opaiy Aat 20800, 10500 380 0 P sxony "
Rejasthan Pin 301411 |the  property 209.66 Sa. YD.|ony) 17614, ADMEASURING AREA 1073 SQ. T, MISAL NO. 89, KHASRA NO. 289, GRAM PIPALDA HADO, M Janu Mirs. Janti Jana. | ATt piece and parcel of the property bearing Khasra No.3, Vllage- | Rs.551784I- Rupees Five
(Loan Account: BOUNDARY:- East-ROAD, GRAM PANCHAYAT LILEDA VYASAN, PANCHAYAT SAMITI TALEDA, BUNDI, RAJASTHAN, AND THE Mik Dairy (Prospect No | 300aP . e K, O e R | oo oenard | 008 | 028
g_mz%é_%g)sooooososnsw West- H%USE og I;AMIZS)HAN, SAID PROPERTY IS BOUNDED BY AS:NORTH: AAM RASTA, SOUTH:H/O SANKARI BAI, EAST: HIO L10647031) Carpet_Area, Built_Up_Area Properly Area: 1342.30, 837,00, 985.00 Four Only
y North-AASAM HOUSE, South- , M Tarsem Singh | Al that piece & parcel of i
) . - SH. . piece & parcel of the property bearing Patta No.1, Book No.92, | Rs.456779/- Rupees Four
Branch Office: Alwar) RATITUNDALHOUSE SH. PAPPU, WEST: SH. MOTI LAL'S PLACE . Mrs. Chhindor Pal Kour | Misal No. 305, Vilage.37 Liwa, Kanewala, Goluwala, Hanumangarh Dist. | Lakh Fifty Six Thousand | 12:08- 1311
Sr Loan Type of Section 13 (2) Outstanding amount as (Prospect No Rajasthan-335802 Area Adm. (In Sq. Ft.): Property Type: Land_ Area, | Seven Hundred Seventy | 2025 | 2025
6.|MRS. SAROJ W/O VIKRAM | All Piece And Parcel Of PLOT|Demand Notice : 114 12-11-2025 No. Account No. Loan Notice Date per Section 13 (2) Notice 1L10653882) Carpet_ Area, Built_Up_Area Property Area:1140.00, 509.00, 599.20 Nine Only
SINGH YADAV & MR./ MRS. NO., KHASRANO. 07, VILLAGE | OCT-2024 Mr. Jasvindra Singh Mrs. |All that piece & parcel of the Patta No.40, Book No.5, Misal No.176,|Rs.238606/- Rupees Two
VIKRAM SINGH YADAV S/O | - GIRDHARKI, TEHSIL-TIJARA, | Rs. 1594738/- 3 138960234. HOME LOAN 15.10.2025 4,14,575.49/- Balinder Kour JPagvindra Grampancrayat T Lsm P, Sm(ilti gnunga;rhﬁ’ Distict S Ganga nagar "Lk Ty Eoht 12406- 1310
RAMPAL YADAV & MR./ MRS. | DISTT-ALWAR area of the|(Rupees Fifteen . airy And Milk (Prospect | Rajasthan- rea Adm. (In Sq. Ft.): Property Type: Land _Area, | Thousand Six Hundred
SACHIN YADAV S/0 VIKRAM | property 302.33 $Q. YD. (Rup Ninety Four NAME OF BORROWERS AND CO-BORROWERS : 1.SURENDRA MEENA 2.SUNITA MEENA N 1L10BO0S0E) | Corpe. Aroa, Bt Up. Area Propar Aros: 2638 0, 95 00 73610 Six Only
SINGH YADAV BOUNDARY:- East-KHET, West- | Thousand Seven . Mr. Mahendra All that piece and parcel of the property bearing Patta No.043, Book |Rs.457789/- Rupees Four
Resida At ALWAR ROAD ROAD. North SELLER 'PLOT | Huncred Thig PROPERTY ADDRESS : ALL THAT PIECE AND PARCEL OF THE PROPERTY SITUATED AT PATTANO. Nirs. Manju No.70, Village-Sangathiya, Tensil Nohar  DistrickHanumangarh, | - Lakh Fif SPeven 12:08- 13111
, ) y :
PACH EMLI, TIJARA, ALWAR | South-BEENADEVIPLOT Eight Only) 766, ADMEASURING 1150 SQ. FT., KHASRA NO. 430, GRAM: CHHAVANI, GRAM PANCHAYAT - (Prospect No Rajasthan-335523 Area Adm. (In Sq. Ft): Property Type: Land_Area,|  Thousand Seven 2025 | 2025
RAJASTHAN 301411 RIHANA, PANCHAYAT SAMITI - BUNDI, RAJASTHAN, AND THE SAID PROPERTY IS BOUNDED BY AS: M"-‘;’A““";) , i;’t’;e‘t—“.’ea’ 2”"'—””'—‘:@; zr°ze”1y7‘;’e§ 1E1|8-°°S: 81k‘;-°°’0i54["°°t | :“";;:2:6'?*‘2’ Nine ‘T’"'V
L t: . . rs. Meera Devi at plece & parcel of Fatta No. , oankalpa sanknya U4, Dantala | Rs.. - Rupees [wo
(LT RNL ONS000005076141/ NORTH: H/O SHRI KALU LAL MEENA S/O SH. GOBRI LAL, SOUTH:OPEN LAND OF DEV STHAN i Mhana Vi, famya Ramgat.sypur Disc aastan 03120 AreaAar, | Lo I\gnsetys'hr%e |10 1y
. ) . . rospect No q. Ft): Property Type: Land_Area, Carpet_Area, Built Up_ Area, ousand Six Hundre
'5':*11011%"-"2-00;3g‘_’fggggg;g)”’“ EAST: H/O SH. RAMCHARAN MEENA S/O SH. NANDA, WEST: AAM RAASTA 1L10674586) Super_Buit_Up_Area Property Area: 714.00, 361.00, 425.00; 212.00 Ninety Six Only
Branch Office : Alwar You are hereby called upon to pay the amounts to IDFC FIRST Bank Limited (erstwhile Capital First Mr. Talesh Charpota Mr. Clll that “ﬁiece ang Fg:;ﬂrcel of %}angplanachBﬁ Bé)ok No.1 Eituatehd At Rs 406806/- Rupees 707 13
: i i it it Rajendra Mrs. Kalpna ilage Masotia G.P.Masotia P.S. Talwada Dist. Banswara Rajasthan,, ' - -07-
_ : . : Limited, amalgamated W|thlIDFC Bank Limited alnd presently known as IDFC FIRST Bank L|m|teq) Cettal ik (Prosgegt No |India, 327025 Area Admeasuring (In Sq. Ft.: Property Type: Land_Area, ?“Lfﬁﬁ'}cﬁﬁs“&“éﬁd 2025 | 2025
7.|Ms. Kajol Jain D/O Mr. Ashok | All Piece And Parcel Of Auric|Demand Notice: 14-11-2025 as per the details shown in the above table with contracted rate of interest thereupon from their 1L10679349) Built_Up_Area, Carpet_Area Property Area: 1110.00, 1110.00, 943.00 9 Y
Kumar Jain Prime Suites at Flats No. 604, 6th | 26.12.2023 i ithi f inati it ; i
8 ’ respective dates and other costs, charges etc. within 60 days from the date of this publication, failin Mr. Kana Balai Mr. Laxman [ All that piece and parcel of the property bearing Patta No.19, Book | Rs.441662/- Rupees
Reside At: PNO 53 F NO G-2 | Floor, A- Block, Khasra No.|Rs.21,56,267/- h'ph the undersianed shall b t g d to initiat );j der Section 13 p4 d secti 13 Balai Mrs. Bholi Devi Balai |No.70, Village-Bhadu, Tehsil-Mandal, District-Bhilwara, Rajasthan-| Four Lakh FortypOne 12-08- 13111/
NALANDA VIHAR 994/1, 1001/1, 1002, Village | (Rupees Twenty which the undersigned shall be constrained to initiate proceedings, under Section 13 (4) and section (Prospect No 311403 Area Admeasuring (In Sq. Ft): Property Type: Land_Area,| Thousand Six Hundred | 2025 | 2025
DURGAPURA JAIPUR Jaisinghpura Bas Bhankrota, | One Lakh Fifty Six of the SARFAESI Act, against the mortgaged properties mentioned hereinabove to realize the amount 1.10689986) Carpet_Area, Built_Up_Area Property Area: 543.00, 461.00, 481.00 Sixty Two Only
RAJASTHAN 302018 Jaipur | Tehsil Sanganer, Jaipur, Area|Thousand Two due to IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with IDFC Bank Mr, Fauji Yogi Mr. Madan | All that piece and parcel of the property bearing Khasra No. 677, Village, |  Rs.352587/- Rupees
Loan Account : Area 1224 Sq. Ft. BOUNDARY: Hundred and Sixty P ! 9 Lal Yogi Mrs. Bh Devi | Piplai, Tehsil - Th: i, District - Al Rajasth: 301027 A Three Lakh Fifty T 12-08-|13/11/

N LFL - P P e al Yogl Mrs. aggo Devi Iplal, lensil - anagazl, District - Alwar, Rajasthan - rea ree Lal 1 wo ~U0o-
(HLBRSVLONS000005112272 | East: Others Land, West: Others | Seven Only) Limited and presently known as IDFC FIRST Bank Limited). Further you are prohibited under Prospect ﬂ% Admeasuring (In Sq. FL): Property Type: Land Area, Carpet_Area, | Thousand Five Hundred | 2025 | 2025
AP-10029481) Land, North: Road 100 ft, South: Section 13 (13) of the said Act from transferring the said secured assets either by way of sale/lease or 1L10769437) Built_Up_Area Property Area: 3360.00, 318.00, 375.00 Eighty Seven Only
Branch Office: Jaipur Others Land. otherwise. Sd/- Authorized Officer For, further details please contact to Authorised Officer at Branch Office: Plot No.93-94,First Floor,Jai Complex, Road No. 2, Alwar - 301001/

. .. . ., . .. ! Ambition Tower, Plot No. D-46-B, Offices No. 307 To 312, Malan Ka Chauraha, Agrasen Circle, Subhash Marg,C-Scheme, Jaipur - 302001/
PLACE: :- JAPUR,RAJASTHAN  DATE: 18NOV2025  FORINDIA SHELTER FINANCE CORPORATION LTD (AUTHORIZED OFFICER) | | Date : 18.11.2025 IDFC FIRST Bank Limited (erstwhile Capital First Limited, amalgamated with or Corporate Office: Plot No.98, Phase-IV, Udyog Vinar, Gurgaon, Haryana.
FOR ANY QUERY, PLEASE CONTACT MR. Himmat Singh Rathore (8290680920) Place : RAJASTHAN IDFC Bank Limited and presently known as IDFC FIRST Bank Limited) Place: Jaipur, Date: 18-11-2025 Sd/- Authorised Officer, For IIFL Home Finance Ltd.

Jaipur
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